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Presant & Hon ble Mr.d.V.R.5.G.Dattatreyulu, Judicial Member

Hon'ble "r +B.PeSingh, Administrative Member
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For the applicants 3 None

~ For the respondents: Mr.P.K.Arora, c ounsel

Heard on 3 4,8,2000 - Order on $ 4,'8,2000
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Do VR 65, 66D attatgeyulu 9 JeMe

Adjournment is prayed for on behalf of the amlicant.

Haard the ld; dodhsel For the respondents. In view of the allegations

made in the application, the delay is condoned., MA is accordingly -

‘alloyed, DA is restored. The OA be listed Fog hearing on 22,11,2000,
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